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(For Installation of floating solar power plants above 1 MW in all types of water
bodies).
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forg (For Installation of Ground Mounted Solar Plants above 1 MW
unused/infertile land in Bihar).
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Installation of Biomass & Bagasse Power Plants above 1MW in Bihar).
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ENERGY DEPARTMENT

NOTIFICATION
The 19th October 2023
No w02 /5T 3raRio ffi—11 /08—21—Bihar Policy for Promotion of New and Renewable
Energy Source 2017-Nomination under clause (4).—In exercise of Power conferred under caluse (4) of
the Bihar Policy for Promotion of New and Renewable Energy Sources 2017, In addition to State Nodal
Agency (SNA) BREDA Bihar State Power Generation Company Limited is hereby nominated as Nodal
Agency/Implementing Agency for Following Sub-sectors of Renewable Energy Sectors of Bihar :-

(1) For Installation of floating solar power plants above 1 MW in all types of water bodies.
(i1) For Installation of Ground Mounted Solar Plants above 1 MW unused/infertile land in
Bihar.

(ii1))  For Installation of Biomass & Bagasse Power Plants above IMW in Bihar.
By order of the Governor of Bihar,

SANJEEV HANS,
Principal Secreatry.
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